DELHI VIDHAN SABHA
Bulletin Part-I

(Brief record of Proceedings)

Monday, March 23, 1998/Chaitra 02,1920 (Saka)
NO.116

(National Anthem - Jan Gan Man )

Lieutenant Governor's Address

Hon'ble L.G. addressed the Members of Delhi Vidhan
Sabha.

(National Anthem - Jan Gan Man )

(The sitting of the House commenced 15 minutes after the
Lieutenant Governor's departure with the playing of
National Song - Vande Matram).

Oath taking by newly elected Member

Shri Bisham Sharma the newly elected Member from Ghonda
Assembly Constituency took oath in Hindi, signed the Roll
of Members and took his seat in the House.

Papers laid on the Table

Secretary laid on the Table of -the House a copy of the
Lt. Governor's Address. ' :

Homage to Martyrs

The  House paid homage to the three eminent martyrs -
Shaheed Bhagat Singh, Raj Guru and Sukhdev who were hanged
to death on this day for espousing the cause of the
motherland.

Obituary Reference

The House made obituary references on the passing away of:-

1. Shri Gulzari Lal Nanda, Former Acting Prime Minister
of India.
28 ST Daljit Singh, Former Member, Delhi

Legislative Assembly.
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3. Dr.Mohd. Ahmed, Former Member, Delhi Metropolitan
Council.

Members also observed 2 minutes' silence.

Resignation
Hon'ble Speaker informed the House that Shri  Madan Lal
Khurana, a Member of the House from Moti  Nagar Assembly
Constituency has tendered his resignation from the
Assembly and that he has accepted the resignation with
effect from 22nd March,1998.

Motion
Chief Minister,Shri Sahib Singh moved a motion of
felicitation to Shri L.K. Advani, Shri  Sikander Bakht
and Shri Madan Lal Khurana who had once been Members of
the Metropolitan Council/Legislative Assembly and who have
now been appointed as cabinet ministers in the Union

Council of Ministers.
The Motion was put to vote and adopted unanimously.

The Chief Minister also observed that to place on record
their notable contribution to Delhi, a civic reception
should be organised in their honour.

(The House was adjourned till 1400 hours on Tuesday,
March 24, 1998)
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